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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:
Original Application No. 58/2024/EZ
(Earlier O.A No. 167/2024/PB)

In reference news item titled “Jamshedpur sidgoda me nadi se avaidh rup se
balu dhulai ka khel jari Prashasan maun” Appearing in Prabhat Khabar dated.
=24.12.2023.

COUNTER AFFIDAVIT FILED ON BEHALF OF DEPUTY COMMISSIONER, EAST
SINGHBHUM, GOVERNMENT OF JHARKHAND (i.e. RESPONDENT NO. 2 HEREIN).

|, Satish Kumar Nayak, Son of Lakhan Nayak aged about 31 years, by Religion - Hindu,
by Occupation — Service under the State Government of Jharkhand in the office of
the District Mining Office, East Singhbhum, Government of Jharkhand, having its
office at Near Co-Operative College, C.H Area, Bistupur, Jamshedpur, Jharkhand,

Pincode - 831001 do hereby solemnly affirm and state as follows :

1. That | am the District Mining Officer, East Singhbhum, Government of Jharkhand
and | am aware of the facts and records in the instant case and have gone through
the allegations and contentions of the applicant in the Original Application as such |
am competent and duly authorized by the Respondent No. — 1 herein, to make and

affirm the instant counter affidavit.

2. That, | am a law-abiding citizen of India and very much respect the Constitution

and Judicial system of India.

3. That in pursuance and in compliance with the order dated 26.02.2024 of the
Hon’ble Tribﬁnal in the instant Original Application, this Affidavit is being filed on

behalf o("[)eput\/ Commissioner, East Singhbhum, Government of Jharkhand i.e.,

WOTARLY ./ . i -

ndent No. — 2 to the Original Application.

g
ﬁ(. K AGARWAL 1
g |

Easl Singhthum |
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4. That, the instant Original Application was taken up Suo Moto by the Hon’ble
Tribunal based on the news item which was related to the illegal extraction of sand it
further discloses that the said extraction is taking place near Baridih district school
mainly at night. The sand extractors transport illegally extracted sand through
tractors and they extract the sand from deep water of river using boats and sell
illegally at the rate ranging from Rs. 3500 to 4000 and this activity is going.in

collusion with the police officer.

f

5. That, it is humbly stated and submitted that the Mines and Geology Department,
Government of Jharkhand vide its Sankalp 563/MoCo, dated 05/10/2005 has
constituted a Task Force at the district. A District-level Task Force is constituted and
review meeting of the Task Force is conducted regularly and strict directions have

been issued to take action against any instance of illegal mining, storage, and
transportation of minerals. =
\___________

6. That, the aforesaid District Task Force regularly reviews the matter under the
Chairmanship of Deputy Commissioner, East Singhbhum against illegal mining,
transportation, and storage of minerals. In the District Task Force meeting held on
Dated 29.06.2024, specific directions were given to all the concerned Circle Officers
and Police Station in charge to keep a strict vigil in the area. Copy of meeting held

on dated 29.06.2024 is annexed and marked herewith as Annexure — A.

7. That, a summary of First Information Reports against illegal mining of sand in East

Singhbhum district is summarized below for ready reference :

Year I Quantity | No. of vehicles No. of FIR Penalty
Lodged
2022-23 1,39,020 cft 82 21 13,71,000.00
2023-24 3,24,120cft | 95 32 24,70,000.00
202425 | 1,92,120 cft 71 35 11,41,500.00
(up to July,
| 2024
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8. That, it is humbly stated and submitted that the Task Force is regularly taking
action against the illegal mining, and storage of minerals in the districts. The action is
taken in terms of the Mines and Minerals (Development and Regulation) Act, 1957

and rules made thereunder, and also relevant sections of IPC &BNS.

The action(s) taken by the Task Force for illegal mining, transportation, and storage

of mineral sand in the Sidgoda area is annexed and marked herewith as Annexure =

B.

9. That, it is humbly stated and submitted that all the temporary structures which
they used to take help for extraction of sand from the river bed have been destroyed
and to avoid entry of vehicles inside the route of the river, trench cutting of the main
entrance of the road river has been done with the help of JCB and local police forces.

Copy of the action taken photographs is annexed and marked herewith as

Annexure - C, r_’,__,_.‘-————-—’-""‘_+

10. That, it is humbly stated and submitted that the District Survey Report of mineral
sand, in consonance with the Sustainable Sand Mining Management Guidelines, 2016
(SSMG — 2016) and Enforcement & Monitoring Guidelines Sand Mining (EMGSM -
2020) has been prepared by the Sub-divisional Committee of the District and

appraised by the State Level Environment Impact Assessment Authority (SEIAA),
Jharkhand. ///—

11. That, it is humbly stated and submitted that the operation of Sand Ghats in the
state of Jharkhand is governed by the Jharkhand State Sand Mining Policy — 2017
under which the sand ghats have been categorized as Category 1 and Category 2. The
Category -1 sand ghats can used only for non-commercial purposes such as domestic
purposes, community purposes, Government Sponsored schemes, etc., or as defined

pengdix — IX of Part — Ii — Section -3 = Sub Section - (ii) of Extraordinary Gazette
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— 2 Sand Ghats shall be managed by the Jharkhand State Mineral Development

Corporation Limited (JSMDC), which will be used for commercial purposes.

A list of 4 Category - 1 and 12 Category - 2 Sand Ghats for the East Singbhum

district is annexed and marked herewith as Annexure - D.

12. That, it is humbly stated and submitted that the financial bid for the selection of
MDO for the Category — 2 Sand Ghats of the district has been completed and
necessary steps for obtaining the statutory clearances are being taken for the

operationalization of these Ghats.

13. That, it is humbly stated and submitted that to prevent the transportation of
illegal minerals in East Singhbhum district, check posts had been established at the
identified routes and Magistrates were deputed to keep a strict vigil vide memo no. =

1665, Dated — 12/12/2023. A copy of order vide memo no. — 1665, Dated —
12/12/2023 is annexed and marked herewith as Annexure — E. e

.,

A}

14. That, it is humbly stated and submitted that all necessary steps are being taken to

prevent illegal mining, transportation, and storage of minerals in the district.

15. That, this Affidavit is filled bonafide and in the interest of justice. It is therefore

prayed that Your Lordship may Kindly be pleased to accept the instant counter

affidavit. L,//"/

16. | state that the statements contained in paragraphs Nos 1 to 2 are true to my
knowledge, the statement contained in paragraph Nos. 3 to 15 are true to my
information derived from the official records of the case, which | verily believe to be

true and the rest is/are my respectful submissions before this Hon’ble Tribunal.
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VERIFICATION

I, Satish Kumar Nayak, Son of Lakhan Nayak Aged about 31 Years, by Religion
Hindu by Occupation - Service under the State Government of Jharkhand in the
office of District Mining Office, East Singhbhum, Government »f Jharkhand,
having its office at Near Co-operative College, C.H Area Bistupur, Jamshedpur,
Jharkhand, Pincode - 831001 and that | am dealing with the connected records
of the case in possession of the office of Deputy Commissioner, East Singhbhum,

Government of Jharkhand.

Date :-

Place :-

Identified by me.

_ \/)‘“'/ |
HAR AGA
‘NOTARY PUBEI®

Past Singhphum®
Jam :

Advocate

the 8ignaw
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